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THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1, XK. GUJRAL) : (a) The accumula-
tion of sand msy be between 50 and 60
thousand truck loads,

() Thete is no provision under which
such a limit may be prescribed,

{c) The question does not arise.

Aliotment of Khasras to M/s, Abdul
Majid Paramjit Singh

4479, SHRI ACHAL SINGH: Will
the Minister of WORKS AND HQUSING
be pleased to state ;

(a) whether certain Khasras have been
allotted to M/s. Abdul Majid Paramijit Singh
for quarrying Jamuna sand at Okhla poeint,
Delhi ;

(b) if so, the number and the names of
the Khasras ;

(c) whether M/s, Abdul Majid Paramjit
Singh have been quarrying sand beyond the
Khasra allotted to them ; and

(&) if 00, the reasons therefor 7

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1 K. GUJRAL) : (a) Yes,

(b) Khasra No. 323 of village Qkhia
and the land between spurs Nos. 1-9 in the
bed of the river Jamuna falling in the
villages of Okhla and Jasola.

(c) No.
(&) The question does not arise.

Aunctioniug of Residential and Commercial
Plots in Chandigarh
4480. SHRIA. N VIDYALANKAR :
Witl the Minister of WORKS AND HOUS-
ING be pleased to state :

(a) whether Government are aware that
the manner in which the residential and
commercial plots in the old and newly
developed arcas in Chandigarh are being
auctioned is resulting in, -conseptration of
property in the hands of a few rich
persons ;
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(b) whether the Chandigarh Administra-
tion has completely ignored the protests
lodged against the Government policy of
auctioning smaller plots ; and

(¢) whehter Government are prepared
to review the policy and if so, in what
manner ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1. K. GUJRAL) : (a) No.

() and (). In view of the difficuity
experienced by the poor sections of the
population in purchasing land in open auc-
tion or renting private houses, the Adminis-
tration bas schemes for the allotment of
plots on predetermined rates and for cons-
truction of cheap houses to cater to the
needs of persoms belonging to the low-in-
come group.
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